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qEF TREgH i ST A

g
TE faeett, 26 weady, 2026

FT.3MT. 1038(3).— Fra T TLHTL A, TS TSHTT AT=aw, 1956 (1956 FT 48) (orer zod zae
TETA I<h ATSTHAAT FglT TAT ) 0 1T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
AT TSTHRT HAATAT T SATEAAT HeAT F1.37. 298 i@ 20/01/2026, ST AT & TSI, FATETI,
aT I, gve 3, IUET (i) § TTfara it 72 ofF, g7 T g F Sue e S # NH11 F Rdfr o=
F.57.101.197 T F TTETT TSTHARI & (FATT (FATSTHRIA / AT AT HT T, AT(R), STALEA, Tae e T/ AT
F TorT 39 ATSE=AT | IUTaE A =T | AHEE s 7 o119 Fe % o0 ey v =r9or iy of ;

ST ITh ATELAAT 7 AL Ih ATTHAH T T 3F il ITLTT (3) o el arira 24/01/2026 Fr
“STF e, 24/01/2026 T “TISTEATT THAHT AT H STRITLT THIT 97 7 ;

STarfeh FEAH TTTErTT 1 &7 3T % dgd aTa< I 94 g% &, o 9% fo=me 3 = & i saer

3T = T Rae fBFar T=m;

1445 GI/2026 (1)
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BRICEEURE

S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT

qdA: A, el TLRIT, TAT ITTAFRIET il 3h IS I T ST 9T 3T I ATAAR 1 o127 39

FT STETT (1) T T&T TRRAT T TAWT F4d g0, Tg T007T w2t g 7o 3% st o e afa @i
ERIEEEAEIEEERE RIS IE I A

ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TI FT g 6

TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8

Feal T geae § [Afgd gr Srust |
AT
TISTEATH 7757 o SAFed forer & NH11 % 6.1, 0 & 3. #1.101.197 & forw ssie i S At 5=
qRT TAT HAAT U d (A
ST HT ATH: ST IEEKIKIEHS G
wHE || gagor | qfFEr || g s || gREr e Raag et &A™
e | e THT Tohid SARA
(FFIT
%)
1 2 3 4 5 6
AT HT AT ATAHT
T T ATH: AqHL (FTHIT)
1 1231/690 |[fHsfT FITAT 0.3551||F\E! T A5HgHE g0 @ T di=at
Aifae g freat ffehar @ 0 feat aar
T TR
AT AT ATH: 9
Tie T AT /TR
2 1177/545 |[F<T<y ESH 0.0414|[T7<T. 9TR1T
3 1178/546 |[FTFT ER K 0.6148||TT<T. LT
4 1179/550 |[F<=hT<y ESH 0.224 3|[TT<T. GTh1T
5 1180/551 |[FearT ER K 0.0088||TT<T. LT
6 1182/622 |[FeT ER K 0.2216||TT<T. L1
7 1184/625 |[FTFY  |[&STE 0.0915|[¥eZ TaHE
8 1185/900 |[&esrT ER K 0.0842||TT<T. LT
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HILT T TSIA . AHTYTL

9 1236/926 |[fHsiT ERE 0.0023||TeMTH T ATV 9T, Ggel @Taar
T (T @TaT) §F A T=IaT gaTaET gaer
TATLTH [ ATV 9T, Ggel GTdart
T (T |TaT) 9% A T=TaT ATET gEel,

10 621 GRCIE N CE 0.1796|[TTsT. TTHT

11 622 avEEr |[§9E 0.0055|[TT<T. ALHTT

12 623 aER |[@SE 0.0697|[TTsT. ITHT

13 624 Ay |[ESE 0.0703|[TTsT. FTHT

14 638 GECIE N C 1.104{[TT<T. FLHTT

15 646 aEE |[@SE 0.7553||TTsT. TTHT

16 647 GACIEANCE 1.1108|[TTT. F¥FT

17 649 aERr |[§9E 0.0454|[@Teste fwior farsamT

18 902 GRCIE I CE 0.753||TT<T. FTHT

19 904 GACIEANCE 0.3183||TTsT. TTHIT

20 911 BEL EIRE) 0.3183||=wvseha< ufw HIFATEg, I ITHE T ArFafEg
HATHIEE T AIFA

21 913 GACIEANCE 0.0302|[TsT. aTFHT

22 922 TEHRT  |[F9T 0.3282||TT<T. ITHT

23 926/1270 |[F¥&rt  |[@sTE 10.7274|[@Tasti= AT fasmr

T T ATH: GEaT

24 1087/381 |[F<&T  |[@<TE 0.2012|[TTsT. ITFHTT

25 1141/226 |[Fv=rdy  |[&Te 0.1432|[TTsT. ALHT

26 1144/243 |[F<=FT (@12 1.0192|[7TsT. ALFT

27 1146/249 ([T |[T..emErar || 0.2129)||sw aeawrt framr arasti=e gemst gy
T ol

28 1147/250 |[@<T (T 0.018|[TTsT. FTFT

29 1148/251 |[@eamdr ([T q.emETar || 0.4155||s7 AT oA ardstiee Semsi g
T oft

30 1149/277 |[@<=T  |Ffr.emar || 0.0156|[TTsT. I3FT

31 1150/381 |[@=ady || q.amaar || 0.0809)||sr+ ATt T Ardstiaes deermsi g

Herrie ot
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32 1161/372 |[e=r  |([F.qgam=e || 0.3833||ew AT AT Ardstiee Semsi g
T ST

33 1172/663 |[FwFry  |[&Te 0.4085|[TT<T. TLHTT

34 1173/469 |[av#rdy  F.q.rear || 0.1894|TT. #¥FT

35 1174/536 |[Fe=T  |[&9T= 0.2889|[7TT. FTHTT

36 1195/926 (v |F.qgas® || 3.0578|[€rEsiiae® (AuTor AR et =T s a5h

37 154 GRCIC I 0.0833||<TsT. TTFHTT

38 229 aET &5 0.0718|[ZT<T. TTHTT

39 244 qE @5 0.5492|[7TsT. HYHTT

40 246 AEEET (RTALETETE || 1.561 1|37 ST HEATSl gy HUTd g

41 340 AERT |[TRIET || 1.7962|[: avErT AR arEastieE gedret g
T ST

42 341 AR (FLRAET || 1.1874|[3 T 3T A wT |restiae gearst g1ir
HeTa ST

43 342 AeEE (LA || 0.2633| [ ety fas i arestiae weerst ger
T ST

44 370 ARt (A= || 0.1378| (3 3Ty A wT |restiae gerst g1y
HeTa ST

45 373 aeEE (L= || 0.3717 |5 STy fasmi aresrae weerst ger
T st

46 375 AR (FLAAET || 0.4892||3r ST farw I Arastiae qearst gIer
T st

47 376 AEEET (LA || 0.2655| |5 ety fasmTr aresriae deerst ger
HeTia st

48 378 qEE |[@SE 0.4171||TTsT. FTFHT

49 379 qCHRT ES 0.2141|[TTST. TTHTT

50 382 AEERT (RTAEmETEr || 0.0375| | ST s et dearst gy
HeTiea st

51 467 qCHT ES 0.4011|[TTST. FTHTT

52 468 qE @5 0.5428|[7T<T. AYHTT

53 470 TCHT ES 0.5964([TTsT. TTHTT

54 481 aEE |[@SE 0.1392||TTsT. FTHT
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55 482 GEEA I CE 1.3096|[7T<T. TTFTT

56 484 GRCIC I 0.2848|TTsT. TTFHTT

57 485 aERT |[§E 0.0487|[TT<T. ALHTT
Totall|34.6622

[T, |. NHAI/LA/Jsm-Myaijlar-Sundra/2025/3D]
g sHAE, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 26th February, 2026

S.0. 1038(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 298 Dated:20/01/2026 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH11 in the

stretch of land from Km. 0 to Km. 101.197 in the district of JAISALMER in the state of RAJASTHAN;

And whereas the substance of the said notification has been published in “Dainik Bhaskar” dated 24/01/2026,
“Rajasthan Patrika” dated 24/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled

the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest

absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH11 in the stretch of land
from Km. 0 to Km. 101.197 in the district of JAISALMER in the state of RAJASTHAN

[State: RAJASTHAN

||District: JAISALMER

SI. |[Survey/Plot|| Type of Nature of Areal Name of Land Owner/Interested Person
No. || Number Land Land (in
Hectares)
L1l 2 [ 3 | 4 L5 | |
[Taluk: Jaisalmer |
|Village: Jaisalmer (Rural) |
1 1231/690 Private Barani 0.3551||Karim Khan S/0 Nekmohammad,Murad Khan S/o
Pirukhan,Mobin S/o Pirukhan, Sikandar Khan S/o
Pirukhan, Barada D/o Nekmohammad
[Taluk: SAM

[Village: Maneri

|
|
[2 |[1177/545 ||Government |[Banjar || 0.0414|[State Government |
[3 |[1178/546  ||Government |[Banjar || 0.6148|[State Government |
4 [[1179/550  ||Government |[Banjar || 0.2243|[State Government |
5 |[1180/551 ||Government |[Banjar || 0.0088|[State Government |
l6 |[1182/622  ||Government |[Banjar || 0.2216][State Government |
[7 |[1184/625 ||Government |[Banjar || 0.0915|[State Government |
8 |[1185/900 ||Government |[Banjar || 0.0842][State Government |
9 1236/926  ||Private Banjar 0.0023|{Ashokram S/o Narayanram Sakin Khuri Khatedar
Rahin (Purna Khata) Bank Of Baroda Shakha Khuri
Sawairam S/o Narayanram Sakin Khuri Khatedar
Rahin (Purna Khata) Bank Of Baroda Shakha Khuri
[10 |[621 |[Government |[Banjar || 0.1796|[State Government |
[11  ]l622 |[Government |[Banjar || 0.0055|[State Government |
[12  |[623 ||Government ||Banjar || 0.0697||State Government |
[13  |l624 |[Government |[Banjar || 0.0703][State Government |
[14 /638 ||Government ||Banjar | 1.104|[State Government |
[15 |l646 |[Government |[Banjar || 0.7553|[State Government |
[16  |[647 |[Government |[Banjar || 1.1108|[State Government |
[17  [[649 ||Government ||Banjar || 0.0454|[Sarwajanik Nirman Bibhag |
[18  ][902 |[Government |[Banjar | 0.753|[State Government |
[19  [[904 ||Government ||Banjar || 0.3183|[State Government |
20 911 Private Barani 0.3183||Chandrakawar W/o Mokam Singh, Devi Singh S/o
Mokam Singh, Dharmdas Singh S/o Mokam Singh
21 913 |[Government |[Banjar || 0.0302][State Government
22 [[922 ||Government ||Banjar || 0.3282|[State Government
[23  |[926/1270 |[Government |[Banjar |[ 10.7274|[Sarwajanik Nirman Vibhag

[Village: Khuri

[24  [[1087/381 |[Government |[Banjar || 0.2012|[State Government

[25  |[1141/226 ||Government |[Banjar || 0.1432|[State Government

[26  |[1144/243 |[Government |[Banjar || 1.0192|[State Government

27 1146/249  ||Government ||Gai. Mu. Abadi 0.2129|(Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi

[28  |[1147/250 ||Government ||Gai.Mu.Rasta || 0.018|[State Government |

29 1148/251 Government (|Gai. Mu. Abadi 0.4155||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi

[30  [[1149/277 |[Government [|Gai. Mu. Rasta ||  0.0156|[State Government |
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31 1150/381 ||Government ||Gai. Mu. Abadi 0.0809|(Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
32 1161/372  ||Government ||Gai.Mu.Gochar 0.3833|[Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
[33  [[1172/663 |[Government |[Banjar || 0.4085|[State Government |
[34  |[1173/469 ||Government |[Gai.Mu.Rasta ||  0.1894|[State Government |
[35 [[1174/536 ||[Government |[Banjar || 0.2889]|State Government |
36 1195/926  ||Government [|Gai.Mu.Sadak 3.0578||Sarwajanik Nirman Vibhag Tanka Dak Bangla
Sadak
[37  |[154 |[Government |[Banjar || 0.0833|[State Government |
38 |[229 ||Government ||Banjar || 0.0718||State Government |
[39  |[244 |[Government |[Banjar || 0.5492|[State Government |
40 246 Government ||Gai.Mu.Abadi 1.5611||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
41 340 Government ||Gai. Mu. 1.7962||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Gochar Sandharit Bhumi
42 341 Government ||Gai.Mu.Gochar 1.1874||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
43 342 Government ||Gai. Mu. 0.2633||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Gochar Sandharit Bhumi
44 370 Government ||Gai. Mu. 0.1378||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Gochar Sandharit Bhumi
45 373 Government ||Gai.Mu.Gochar 0.3717||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
46 375 Government ||Gai.Mu.Gochar 0.4892(|Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
47 376 Government ||Gai.Mu.Gochar 0.2655||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
[48 |[378 |[Government |[Banjar || 0.4171][State Government |
49 [[379 ||Government ||Banjar || 0.2141|[State Government |
50 382 Government |[Gai. Mu. Abadi 0.0375||Anya Sarkari Vibhago Sarwajanik Sansthaon Dwara
Sandharit Bhumi
[51  |[467 |[Government |[Banjar || 0.4011][State Government |
[52  |[468 ||Government ||Banjar || 0.5428[State Government |
[53  [[470 |[Government |[Banjar || 0.5964|[State Government |
[54 ][481 |[Government |[Banjar || 0.1392][State Government |
[55  [[482 ||Government ||Banjar || 1.3096|[State Government |
[56 484 |[Government |[Banjar || 0.2848][State Government |
[57  [[485 ||Government ||Banjar || 0.0487|[State Government |

Total||

34.6622||

[F. No. NHAI/LA/Jsm-Myajlar-Sundra/2025/3D]
SHAIKH AMINKHAN, Director
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